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ting his arrest for non-payment of 
taxes was on the file of the department 
and has now disappeared; and

(b) if so, the reasons thereof, and 
what punishment has been meted out 
to guiltv officials?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE
(SHRI ZULFIQUARULLAH): (a)
The letter dated 7-6-1975 irom the 
Commissioner of Income-tax, Delhi-I, 
suggesting th*> arrest of Dr. Teja tor 
non-payment of taxes is on the file 
and is not missing.

(b) Does not arise.

Memorandum from Super Bazar 
Employees Action Committee

2784 SHRI S G. MURUGAIYAN: 
Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION be pleased to state:

(a) whether the Prune Minister 
has icceived a memorandum from 
Super Ba?ar Employees Action Com
mittee pointing out several cases of 
irregularities in the management of 
Super Bazar; and

(b) if so. what are the details of 
the demands listed in the memoran
dum and Government’s reaction there
to?

THE MINISTER OF STATE IN 
THE MINISTRY -OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI KRISHNA KU
MAR GOYAL); (a) Yes, Sir. They 
have submitted n memorandum to the 
Prime Minister.

fb> The main grievances of the em
ployees relate to termination of servi
ces of employees, appointment of new 
persons on high posts, heavy expen
diture in certain cases, etc. The Gov
ernment rave asked the President to 
place the matter before the Manage
ment of the Cooperative Store for 
necessary nctjon. In the meanwhile 
the employees have been assured that 
no injusticp will be done while re
organising and streamlining the func
tioning cf the Super Bazar.
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